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certain administrative reasons, the reason
being that the new import policy is to be
announced on the 1st April, it was
thought proper to discuss the Commerce
Ministry’s demands following that and

I was asked to immediately get ready
with my demands to be considered here.
That is the reason why the report could
not be given in time. I am indeed sorry
that it was not possible to submit it earlier.

But, Sir, I am not trying to......

SHRI K. LAKKAPPA (Thumkur):
What is this ? You owe an apology.

SHRI GEORGE  FERNANDES:
I do not think Mr. Lakkappa’s ‘criticism
is warranted. I said that something is
wrong with the system.

SHRI K. LAKKAPPA:
change the system.

SHRI GEORGE
I have inherited your system. Please
give me some time to change it. Give
me some time to change it. You never
applied your mind to this question, that we
are submitting the report for 1978 before
the year is out. You never applied your
mind to it. Please give me some time.
Just because you can vyell, you cannot
bave it the way you like. Over the
years you have been submitting the re-
port before the year is over. You have
perpetuated this. I have now discovered
this and T will set it right. Mr. Speaker,
Sir, we would need your assistance in
this,

Let him

FERNANDES:

SHRI JYOTIRMOY BOSU: Very
good. It is the usual bureaucratic tri-
cxery. We know it.

MR. SPEAKER: Mr. Fernandes,
please lay your paper on the Table.

SHRI GEORGE FERNANDES:
I have already laid it.

MR. SPEAKER: Shri Chand Ram.

ANNUAL Accounts OoF CaALcutrtA PorT
TRuUST FOR 1976-77 WITH AuprT REPORT

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): I beg to lay on the
Table a copy of the Annual Accounts
fHindi and English versions) of the Cal-
cutta Port Trust for the year 1976-7%
and the Audir Report thereon, under
sub-section (2) of section 103 of the Major
Port Trusts Act, 1963.

[Placed in Library See No. LT-1935/78}
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ATTENTION TO

- MATTER OF URGET , PUBLIC

a

O __IMPORTANCE ’

REPORTED DETECTION ~ OF A TIME BOMB

_ON 25TH MARCH 1978 AT THE RESIDENCE

or THE INDIAN HicH COMMISSIONER AT
CANBERRA

SHRI K.. LAKKAPPA (Tumkur):
I call the attention of the Minister of
External Affairs to the follwoig matter
of urgent public importance and request
that he may make a statemént thercon:

The reported detection of a time bomb

" on 25th March 1998, at the residence
of the Indian High  Commissioner
at Canberra and the continuing threat
to security of life of the personnel of
Indian Mission in Australia.

THE MINISTER OF IXTERNAL
AFFAIRS (SHRI ATAL BIHARI VAJ-
PAYEE) : Mr Speaker, “Sir, the High
Commissioner of India in Canberra has
reported to the Ministry of the recent
incidence when a time-bomb was dis-
covered in the grounds of the High Com-
missioner’s residence on the 25th March
1978. Around 1130 hours on that day
the Australian Police who were on secu—
rity duty at the rIsidence of the High
Commissioner, discovered a time-device
connecied to a powerful homb consisting
of five gelignite sticks. The bomb was
wrapped in a satchel and was concealed
under a hedge along the rear fence of
the Higk Commissioner’s residence and
was set to explode at 1445 hours on the-
same day The device was found about
25 metres from the living quarters of"
the High Commissioner and about

‘20 meters from the housckeeper’s rooms.

‘The local Bomb Dispoasal Squad was
immediately called in to defuse the ex-
plosive device. The High Commissioner,
his family and two members of his staff
were in the house at the time of the in.
cident

The local police belicve that the bomb-
was placed the pevious night. The initial
investigations by the local police suggest
a smiliaritv in the type of explosive and
packing between the device now dis-
covered at the residence of the High
Commissioncer and the earlicr one used at
the Sydnev Hilton Hotel at the time of
the Regional Commonwecalth Prime
Ministers®  Conference in February 1078
Turther investigations are being carried
on by the local authorities.  So far the
identity of the persons responsib'e for the-
incident has not been established.
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Immediately following the incident.
the local Police Guard was reinforced and
the patrolling in the area was also inten-
sified. The local authorities have provided
adequate  arrangements for the¢ protec-
tion of the High Commissioner, the other
members of the Staft of the High Com-
mission and the High Commission pre-
mises in Canberra. The arrangements
in Sydney where we have our Consulate-
‘General besides othcr Government of
India offices, are also according to re-
quircments.

SHRI K. LAKKAPPA: This incident
is not an isolated incident. I do not know.
The External. Affairs  Ministry always
comes out with the plea that action will
be.taken on such serious terrorist ac-
tivities abroad on our foreign missions,
‘Bight months ago. in the Common-
wealth Prime Ministers’  conference

there was such an incident.and the Prime -

Ministers including our beloved Prime
Minister had a providential rescape.

This is the twelfth tme. “These ter-
worist activities have been operated upon
in the foreign miissions even including
London. There have been threatening
letters by Anand Margis and its sllied
organisaiions and it was barmed by the
previous Govemm.e'nt, '

Time and again we have brought to
the notice of this House and it was dis-
cussed on various  occasfons—even the
-questions were ‘tabled and the ‘External
Affairs Minister, I do not know on what
particular point  of time, whether it is
fictitious or  inauspicious that he took
over charge as Forcign  Minister, it 1%
most unfortunate that ccrtain things are
taking place.

Me had answered on the :occasion of
Starred Question No. 62 that letters of
threat have been received by eleven mis-
sions in all, according to me it is twelve,
Incidence of attack have taken place only
in Canberra, London and Air India
Melbourne. The Missions concerned
have taken up with the respective host
governments for providing adequate se-
curity to the personnel and property,
This 1s dated 17th November.,

Again there was onc Ighal Singh who
was stabbed by the Australian, identified
as associated with Anand Margi.

Again about local forcign ollices as
well as the security agencies, he has given
the additional information to the main
question, I could not get authenticated
English version. I will read what *he had
stated,
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Even in Kualalumpur Air India Office
ume bomb was found, The terrorist ac-
tivities are continuously in operation for®
the last one vear, even inside, even outside,

MR. SPEAKER : Let us come to the
question,

SHRI K. LAKKAPPA: I want to
make a briel statement. We have to :ce
the [facts.

Again that even thc Mlinister was not
clear on an occasion. One member put
a question—There was threat -of attack
on about 12 foreign missions abroad. Has
any arrest been made so far in this con-
nection? The Mimster has just now said
—they have been taking precautionary
mecasures and they are in contact with ke
foreign countries. No action has been
taken,

MR. SPEAKER: How can our Go-
vernment take action in a foreign country?

SHRI K. LAKKAPPA: Our Go-
vernment may talk to the international
bodies, international agencies—what the
pull our Government has got outside?
I am asking this, But this Government
hasnothing cxcept the coined word—
congenial non-alignment, T can enly sav
that the Anand Murti Charan Singh is
here and the Anand Margi the External
Affairs Minister and  to  co-ordinate .
it is this Advani’s Radio and Inlormation,
These are the three factors fully operating
in the country for the last onc year,
These are the people who know where
the Anand Margis arc [unctioning and
under whose organisation they are in-
filterating and how this R.S.S, and
Anand Margis have got link together.
I am bringing it to your notice bLecau e
he himself had siated = (interrupiions)

SHRI KANWAR LAL GUPTA (Delhi
Saddar): You kindly allow me to rise on
a point of order,

While inviting your aftention on his
motion he is accusing, He is accusing
Mr., Advani, Mr. Atal Bihari Vajpayee
and Chaudhri Charan Singh, May 1
request you kindly to ask him not to men-
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tion all thesc names which are not rele-

vant? You will agree with me that if you

allow such things there will be a hullaquild
ang it will be very difficult to control it.

He should not repeat it. v
baseless charges against Mr. Advani,
Vajpayec and others, unnecessarily,

chould be rclevant.

SHRI K  LAKKAPPA: Can 1 ask
one simple (uestion?

Mr.
He

MR. SPEAKER : You cannot put a
question to him. You are unnecgssarily

travelling outside the scope of the ques-
tions. It is totally outside. Please confine

vourself to the question.
ihe question.  You have taken a lot of

time over 1it.
SHRI K. LAKKAPPA: Sir, I would

like to draw your attention to the Call
Aitention discussion on the same subject.
These are about the terrorist activitics.
The Home Minisier has answered thisin
tzis House and the External Affairs Mi-
nwster. Mr, Vajpayee has answered this
in the Rajya Sabha. Just I would like
10 quote even that also.  Here 1t is stated:

‘Sheir Charan Singh: Threatening
letters were being received from the
Anand Marg and its allied organisa-
tions abroad demanding the release
of its Founder-Head  Shri P. R. Sarkar
alias Anandmurii.’

I don’t know who is this Anandmurti.

MR. SPEAKER: This is a Calling
Attention. You have taken more than
eight minutes. ' ’

SHRI K. LAKKAPPA: This is the
crude practice practised " here and sold
abroad, Sir. I would like to quote onec
thing.

MR. SPEAKER: You can’t go on like
this. Thig is not a specch. 1 have to
stop yoil.

SHRI K. LAKKAPPA: No, Sir.

MR. SPEAKER: You cannot go on
Jike this.

SHRI K. LAKKAPPA: Here it is stated
and this news item is from Bangkok
dated 26th March:

“Cwy Australian and Americans who
are members of the Ananda Marg,
arrested here in February, will be
prosecuted for illegal possession of
weapoas, police announced yesterday.

He is levelling

Please come to
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Timothy Hilton Jones, 25. a Philoso-
pry Teacher, and Caroline Lee Spark,
25, School Teacher, both of Australia,
and Sarah Child, 24, a Psychologist.
from United States, were arrested on
February 15, after police allegedly re-
covered 1°25 kg. of explosives in their
hotel room."

MR. SPEAKER: I cannot allow this..
Please comc to' the question.

SHRI K. LAKKAPFA: I am coming.
t) t:e question. This is about the Sydney-
bomb incident during the Commonwealth.
Hecads of State meeting. This has come
to light then. There is an organised
attempt by the Ananda Marg. This.
Government for the last one year has.
net taken any step to urge upon the-
international bodies and the international
organisations to provide security and to-
unearth such things.

MR. SPEAKER: Please come to the-
question, You have taken "~more than.
ten minutcs. :

SHRI K. LAKKAPPA: An organised’
attempt has bcen made by the Ananda
Marg. Our Forcign Minister Mr. Vajpayee-
has not taken any steps to unecarth such.
activities and to take ste€ps to urge upon:
the international bodies and organisations.
Have you made any attempt in this.
regard ? Have you appealed to the inter--
national bodics and organisations to pro--
vide security to our people in view of
these things. Will the Government consi-
der the question with organisations affi-
liated inside or outside, in consultation
with your Anandamnrti of the Home-
Ministy ? I want to know what steps.
the Government is going to take in the
matter,

SHRI ATAL BITHARI VAJPAYEE:
I don’t know whether the date on which.
I arsumed officc was auspicious or in-
awspicious. But [ do know that clection-
clates were announced after consulting.
astrologers ! Sir, so far as the question
of taking action against those who arc
indulging in terrorist activities abroad
against the property of our High Com-
mission and agaiist our personnel i«
concerned. it is the responsibility of the
host Government to take action. In certain.
cases, action has been taken. There was.
an attack on Col. Igbal Singh, India’s
Militarv Attache in Canberra and the
accused has been arrested and is under

triale

Then, two persons have been arrested
for attacking Mr. Ahluwalia, the Assistant
in our High Commission in London and
those arrests took place after combined
operations of Indian and British Police.
They are under judicial custody and they
are being charge=sheetec. In the third
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Mr. Koteswar, Assistant

vas attacked in Washing-
der investigation. Efforts
‘Government ‘of the
‘of ‘America to trace the

PEAKER: What is the use of
Mmtary ? Don’t record.

BIHARI VAJPAYEF:
ies are acting in
'mth the agencies of the
¢ the incidents have
: , the help of INTERPOL.
mg: and the help is forth-
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0 give some

_c_ is a limit for
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‘Not consent in this
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SHRI K. LAKKAPPA: How many ?

SHRI ATAL BIHARI VAJPAYEE:
What do you mean by ‘how many’ ?

SHRI K. LAKKAPPA: **

MR. SPEAKER: Don’t record. You
are entitled to put your question. Don’t
make running commentaries.

' SHRI ATAL BIHARI VAJPAYEE:
Mr. Lakkappa is entitled to everything
but the Minister is not entitled to ha\c
his say.

Sir, I would like to assure the House
that Government is vigilant. ... (Interrup~
{ioas)

SHRI K. LAKKAPPA: **

MR. SPEAKER: Don t record. Every
minute -he gets up and puts a question.

SHRI ATAL BIHARI VAJPAYEE:
It is for you to control.

MR. SPEAKER: The only way to
control him is not to record.

SHRI ATAL BIHARI VAJPAYEE:
In selected Missions, we have already
increased ‘the number of security guards
and even in this case which took place
in Canberra. the police was there and
they immediately came and they'did not
allow ‘the time device to explode. We are
naturally worried and we are taking zce-
quate steps and we hope that in co-
operation with the foreign Governmen-t,
particularly the Government of those
countries where these acts are takmg
place, we will be in a position to controf’
these acts and those who are guilty wilk
be bronught to book.

MR. SPEAKFR: One question you
have not answered. What js your pro-
posal. ? Are you banning Anand Maig ?

SHRI ATAL BIHARI VAJPAYEE:
Anand Marg was banned. But the ban
was removed by the former Government.

SHRI K. LAKKAPPA: I am asking
what your Government is going do ?

SHRI ATAL BIHARI VAJPAYEE:
Now the question of ban is to be consi-
dered by the Home Ministry. As Forejgn
Minister I am not in.a position to m
any commitment eitker wav.
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SHRI JANARDHANA POOJARY
{Mangalore): It is a serious issue on which °
we are having deliberations. The entire
country is concerned about this. As you
know, since about eight months, we
are having series of incidents in the Insti-
tutions which are connected to the Indian
High Commission in Australia. As you
know, there was a fire in the office attached
to Indian High Commission in Australia
and that fire caused a loss to the tune of
25,000 USg. Immediately thereafter,
there was the abduction ofour military
attache and his wife at the knife point

" from their house. Apart from this there
were other incidents also in our institu-
tions. Further these institutions were sub-
jected to demonstrations. I may further
submit that, as our learned External
Affairs Minister has stated, out officials
in these institutions and embassies have
faced these incidents courageously. Is it not
our duty to protect these officials who are
connected with the Indian High Commis-
sions when their lives are in danger, when
their properties are in danger? Is it not
our concern to look after their interests, is
it not the duty of the nation, of this House
and of our Government to look after their
interests? That is why, I say thatitisa
great set back to the performance of our
External Affairs Minister and I can charge
the Government of India today that they
have failed in giving protection not only
to the people of our country = but also
to the officials who are working for our
country in the foreign countries, I would
like to know whether we are having any
deliberations. and whether we are in a
position to hold any discussions with the
foreign countries se that we can give some
protection to these people who are serving
our country in the foreign countries.
Apart from this, there is wide-spread vio-
lence here.

MR. SPEAKER: That has nothing to
<o with it o

SHRI JANARDHANA = POOJARY:
‘We cannot brush aside the. incidents
that have occurred in this country.
There were sabotages. You know about
the rail accidents..... i

MR. SPEAKER: He has nothing to
do with that. He will not be able to
-answer.

SHRI JANARDHANA POOJARY:
T will come to the point.

Now, foreign people are committing
crimes against our officials in foreign
countries. Is it not the duty of our Go-
vernment to find out the reasons, to find
out the motives for this? TUnless there is
a link in this country, why these foreign
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people are committing crimes against our
officials? I want to know whether the
Government is able to find out whether
there is any connecting link is in this
country in view of the fact that there area
number of viloent incidents in this contry.
Also there were rail accidents and these,
accidents were due to sabotage. Further
I cannot brush aside the Air-India acci- -
dent killing 213 innocent people. An
attempt is also made in foreign countries -
to kill the innocent officials of our -
country. That is why I would like to
know whether our Government of India
is holding a conference of the representa-
tives of all the nations to discuss and have
deliberations in order to give protection
not only to the officials of our country, but
to the officials of all the other countries.

SHRI ATAL BIHARI VAJPAYEE:
Mr. Speaker, I would like to assure. the:
House that whatever is possible at this
end is being done. As I stated earlier
security guards from India have bee
provided in such selected missions and
wherever the situation warranted it, the
strength of the guards has been increased:
Additional funds are being provided for
improvements in physical security
measures in a number of places., All
Indian missions and posts abroad have
been advised firstly, to observe and. in-
tensify security measures for which -
tructions are already available with ¢
and secondly, ‘- to keep close liaison witl
the local security agencies through the
Foreign Offices. - 1

I would like to inform the House
some of those who have been arrested fo
attack on our personnel have made con
fessions and they have said that they are
indulging in these activities because
would like Anandamurti to be relea

SHRI VASANT SATHE (Akola): '
agree to that. ; -

SHRI ATAL BIHARI VAJPAY. ;"
There is no question of agreeing or
agreeing.

™ MR. SPEAKER: You need not answ
those questions which come from oth
quarters. ;

SHRI ATAL BIHARI VAJPAYE
Recently, on the 17th February 19;
three Anand Margis were arrested |
Bangkok for possessing explosives. . O
Anand Margi, Nyall Anthony Kidd w
comes from Ireland, was arrested and
being prosccuted in London. But
as the bomb-explosion in Sydney.
cerned, or the recent incident in C
berra is concerned, the Australian po
or the governmental agencies hav
reached any conclusion so far. The mo
they arrive at a decision, they
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taform us and 1 will come to the House
and take the House into confidence, But
I would like the House to appreciate, and
I would like to really have an cxchange
of views on what hon. Members expect
from the Government to do in Australia
or in Philippines or in Switzerland except
(i) strengthening our own security arrange-
ments and (ii) impressing upon the host
governme=nts to take stern action where
action is warraited, and that is being
done. I have already informed the
House that Interpol has been contacted
and their co-operation is forthcoming,
but s:ill incidents persist and we have to
take some additional measures if the situa.
tion so warrants.

SHQRI JANARDHANA POOJARY:
He has not answered whether he is holding
any conference.

_ MR.. SPEAKER: What about the hold-
ing ol conference about criminal cases?

SHRI ATAL BIHARI VAJPAYEE:
There is no proposal to hold any new Con-
Terence oa terrorism. The United Na-
tions is already scized of the matter.
And the question is being discussed in
depth; and India is a party to that Con-
ference; and we are making our own
suggestions.

SHRRI HARI VISHNU KAMATH
{Hoshangabad): Since last October, it
has beea a distressing, if not a frightful
tally: fitst Los Angeles in the United States;
then Washington; then London, then these
two i.¢., in Sydney and Canberra--almost
one every month. I raised a question
in the FTouse on the 2nd March., And that
question, the ballot not having favoured
me, wis relegated to the unstarred list;
but the Minister gave a very detailed
answer. My question was with regard to
the threatening letters received by our
Missions abroad from the Universal
Proutist Ravolutionary Federation, which
is reganled as the political wing or arm
of Anand Marg. I am not sure whether
there are any proofs of that; hut this
Federation isregarded as the international
political wing or arm of the Anand Marg.
1 wanted to know whether copies of a
threatening letter or dociment addressed
ta the Prime Minister by the Universal
Proutist Revolutionary Federation, North
American Command, was received by
many of our Embassies and Missions
abroad in November andfor December
last. This question was asked on the
and March. 1 also wanted to know the
names of the couniries in which such
Embassics and/or Missions are situated;
whether a copy of the said letter or dacu~
ment will be laid on the Table; and if not,
the reasons therefor. The Minister was
good enough to give coples of the letters
—he did not lay than on the Table—in

the answer itself. He gave four letters
received by our cmbassies or missions
abroad from this Universal Proutist Re-
volutionary  Federation. “Prout” is
also the political organ or journal of the
Anand Marg in India. Itis a weekly—
or fortnightly, T am not sure. One of the
letters received by our embassy in USA
is very ferocious and venomous. And it
bears reading. It is very brief. By your
leave, I crave the indulgence of the House
to read it. It was received by the Em-
bassy of India, Washington on the 7th
December 1977:

“Prime Minister Morarji Desai, the
Universal Proutists Revolutionary
Federation demands the immediate and
unconditional release of political pri-
soner P. R. Sarkar. The attempted
assassinations of an Air India employee
in Los Angeles and an Indian Embassy
official in Washington DC should con-
vince you that we will not stop until our
objective i3 achieved. We will escalate
our US operations to execute many
more Government vepresentatives and
countrymen,...*

It means “Your countrymen.”

“Their homes will be burnt while they; |
sleep at night. Their wives  and
daughters will be abducted, raped
and held until a ransom is received for
their release. We will not stop these
acts of violence until Shri P. R. Sarkar
is released.

We have warned you Mr, Desal, Act
now. Their blood is on your hands.

UPRF, US Division, North American
Command."”

Ta spite of these threats, the sense of duty
and the spirit of dedication shown by the
staff in our embassies and missions abroad
is very commendable; and the Minister
has rightly emphasized that. May I ask
whether the Anand Marg leaders in India,
some' of them, have repudiated these
letters sent by the UPRF to the embassies
and missions abroad—addressed to the
Prime Minister here and copics sent to
our missions and embassies abroad?

I find from this that they have also sent
copies of it to the Times of India and
Hindustan Times.

MR. SPEAKER : These are public
knowledge,

SHRI HARI VISHNU KAMATH :
So I am not going to read any morc
letters.  Thisis the only letter Thave read.
The Minister answering my question on
that day, on the end March, also said :
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“The investigations are continuing.
The letters of threat were handed
over to the local aecunty authorme_s
for investigation by them ;"

—that means.: in those coun(ries—

“The names of known Anand Margi
activ ist§ have also béen made available
to them. Any other assistance re-
quired is rendered to ' the  extent
possible,”

May I ask in this context whether it is a
fact that the Ananda Marg leaders in
India, some of them, have repudiated the
letters of threat that 'have been issued
bythe UPRF, by saying that they have
nothing to do with those letters issued by
the UPRF, which 'is 1cgardcd as’ the inter-
national polmcal wing " of the Ananda
Marg, and whether the Anand
Margis in Indja 'have condemned: the
violent activities, and whc‘hcr ' ber
contra "the’ Govcmment has got reasons 1o
believe that the Aranda Margls in Indla
are implicated, or are suspected of. .

SHRI VAYALAR RAVI (Chirayin-

kil) :  This kind of statement’is very

unfortunate. You are trying to Justify

SHRI HARI VISHNU K‘\MATH :
I am not '

SHRI VAYALAR RAVI : You are
doing it. o

MR. SPEAKER : In the Calling
Atténtion why den’t ycu put a’ cucstien ?

SHRI VAYALAR RAVI :
defending the Anand Marg,

SHRI HARI VISHNU KAMATH :
I am 1ot c‘ld'cuqu it.

SHRI VAYALAR RAVL : You are
dcfcndmg it,  Tt'is very unfortunatc
(Intervuptions) Our people. are being LAH( d
and. you are defendin ing them I am very
sorry, you are doing if.

SHRI HARI VISHNU KAMATH :
He has not followed the question,

SHRI VAYALAR RAVI : We fol-
lowed it very well. i

You are

SHRI HARI VISHNU KAMATH :
I want to know whether the Government
has reason to believe this—I do not know
myself whether this is true—and if true,
what aCt'lon has beéea taken on this 3
There is an eal pending, ShriP. R,
Sarkar has’ ﬁlcdp an appeal in the ngh
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Court, That question also was raised by me
in thé last session, last year.

MR. SPEAKER :
do with this?

SHRI HARI VISHNU KAMATH :
I want to know whether the appeal filed
by ShriP, R. Sarkar, since these fellows are-
asking for the release of Sarkar—we do not
defend that—. ...

What has that to-

MR. SPEAKER :

tion now ?

SHRI HARI VISHNU KAMATH :
My question is plain, whether Government -
has got any further information from.
these countries—because it was a month
ago that Government got a communication
from those countries where these incidents
have taken place—about the progress of
1nv=st1g3txom because the answer, given
by Shri Vajpayee was that the "Jetters
have been handed over to them, and the
Ananda Margi activists. ...

MR.SPEAKER : Thisis not a Calling
Attention  but  calling everything intor
question. '

SHRI HARI VISHNU KAMATH :
I warnt to know what progress has becn
registered with regard to thesc investiga-
tions in foreign countries and in India,

MR. SPEAKER : Mr. Kamath, you
have taken quite some time. Please come
to the qQuestion,

SHRI HARI VISHNU KAMATH :
I want to know whether any commumca—
tion has been réceived since then and
wlicther rhese letters have been sent alsc
to other ],‘.mbassxes and Missions abroad,
not merely in the United Sfatcs and what
action Government | propost ‘to take with
regard (o the “activities of thcsc Anand
Margis in India, if it is suspcctccl of
violent activities, on the saine liries as
their international political wing abroad,
because if they ‘are linked up, then' action
should be taken in Irdia also against
Anand Margis. What actlon is being
taken ?

What is your ques-

13 hrs.

SHRI A['AL BIHARI VAJPAYEE:
I would like t0 confirm that a number
of our officers abroad have received letters
threatening bodily harm to them,  The
followmg arc the stations where such
threats ~have been received: London,
‘Sydney, New York, San Francisco,
Stockholm, Helsinki, Manila, Kaula
Lampur, Islamabad, Canbelra
Khatmandu, Washington, Paris, Copen—
hagen, Ottawa, Hong Kong, Kabul and
Port of Spam I have already given
information to this House in response to a
question tablcd by the hon. Membeérs.
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I would also like to confirm that these
letters of threat have emanated mainly
from an organisation which "calls itself
the Universal  Proutist Revolutionary
Federation. In one case, in the case of
Copenhagen, the letter was signed by an
organisation calling itself the Universal
Army. In all the cases the letters call for
the immediate and uncenditional release
of Shri P, R, Sarkar who is undergoing a
prison scntence following comviction on
charges of murder, He has gone in appeal,
but that appeal has not been heard,

We have received some additional in-
fermation from the Government of the
United Kingdom, ‘According to that
information, one person named Kidd, who
is an Irish Anand ‘Maregi. .

. MR, SPEAKER: You have men-
#ioned that in your answer.

SHRI ATAL BIHARI VAJPAYEE :
He had made a confession saying that the
threatening letiers have originated frem
the London Anand Marg oflice,

So far as the United States of America
is concerned; the format of the letier is
different from what has béen  received in
thé United "Kingdom, but the Federal
Burean of Investigation is geing into the
whole matter, and we ¢xpect 10 heat from
lhcm very soon.

The cflice-bearers of the Anand Marg
have denied any conncction cither with
the Universal Army or with the Universal
Proutist Federation, but Government is
not prepared to ‘accept that denial, and we
are making enquirics and we hopc that
the truth will be'Toutid out.

I have replied to the question put by
my hon. friend. (Interuptions) .

[ ]
Thc matter is in a court of law. An
appeal has  becn  filed. Govérnment
has no intention of interfering in the
process of law, and we have decided not
1o be cowed down by such threats or acts
of terrorism,

SHRI HARI VISHNU KAMATH :
1 thank him for the answer, T asked if a
lnk is cstablished between the Anand
Maig and UPRF, will that link provoke
the Government to take action against
the Anand Marg also in India ?

SHRIL ATAL BIHARI VAJPAYEE :
Investigations' are being made. It will
not be in the public interest to disclose

more than that,

st W g A (3FTAT)
weAs  HgRd, & ;T & WeAw §

CHAITRA 8, 1900 (SAKA) Mission at Canberra
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COMMITTEE ON PRIVATE MEMBERS’
BILLS AND RESOLUTIONS

FifTEENTH REPORT

SHRI NIRMAL CHANDRA JAIN
(Seoni) : I beg to present the Fifteenth
Report of the Committec on Private
Members’ Bills and Resolutions,

MARCH 29, 1978

Matters under 2‘48
Rule 377

MR. SPEAKER : Now we come to
377 statements.

13°10 hrs.

MATTERS UNDER RULE 377

(1) REPORTED ACCUMULATION OF
Morasses IN KHANDSARI FAGTORIES
IN GUJARAT
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